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THE DEPUTY MIN!STER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY

.SINGH):(n) Yes, Sir
{b) Examined but not found justified.

Pending powsr Projects of Maharashtra
2082. PROF. RAMGAMESH KAPSE:

Will the Minister of ENERGY be pleased to |

state the various power projects submitted
by the Maharashtra State Electricity Board

SHAVANA:BO 1912 (SAKA) mm 3&2
- for dm and alnco whon they have

been pending and the reasons for delay In
clearance of the same?

THEMINISTEROF STEEL ANDMINES
AND MINISTER OF LAW AND JUSTICE
(SHRI DINESH GOSWAMI): The following
power projects received from Maharashtra
State Electricity Board are pending fortechno
economic clearance of the Central Electric-
ity Authority (CEA):
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